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(b) if so. the number of oomplaints re­
ceived in this regard during the last three 

months and the action taken thereon; and

(c) if no actbn has been taken, the 

reasons therefor?

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (SHRI NATHU RAM MIRDHA):
(a) to (c). The aliocation of specified food 

artk̂les to all the Fair Price Shops in Delhi is 
made on the basis of units registered with 
them. The Delhi Administration takes neces­
sary steps to ensure that supplies are made 

to all Fair Price Shops including those in 

remote areas well in time. Whenever there is 

any delay due to labour problem, shortage of 
stocks etc. in any godowns of the FCI, 

immediate steps are taken to get supplies 
from othergodowns. The Administration has 

stated that there was some delay, however, 
in supplies because of labour problems in 

FCI. in the months of February, March and 
April, 1990.

Working of Gastroenterology Depart­

ment P.G.I.M.E.R.

9013.  PROF. VIJAY KUMAR 
MALHOTRA: Will the Minister of HEALTH 

AND FAMILY WELFARE be pleased to state:

(a) whether the high powered Commit- 

tee. consisting of eminent doctors, submit­

ted its report regarding working of the Gas- 
troenterok>gy Department of Post Graduate 
Institute of Medial Education and Research 
(PGIMER):

(b) if so, the salient features of the 
report;

(c) whether any actk>n has been taken 

against the persons found guilty; and

THE MINISTER OF ENERGY AND 
MINISTEROF CIVIL AVIATION (SHRI ARIF 

MOHAMMAD KHAN): (a) Yes, Sir.

(b) The report of the Committee in­

cludes the following aspects of the functon- 
ing of the Gastroenterok>gy Department of 

the Post Graduate Institute of Medical Edu- 
catk>n and Research. Chandigarh:

(i) Training and Teaching programme.

(ii) Research.

(iii) Patient Care.

(iv) Endoscopic Services.

(v) Relatbnship of Super speciality of 
Gastroenterok>gy with other De­
partments of the Institute.

(vi) Inter-departmental relationship.

(c) and (d). The report of the Committee 

has been discussed in the Governing Body 
of the Institute in its meeting heki on 17.6.1989 

and folbw up action as per directions given 
by the sakJ Body is in progress.

Conveyance Allowance to NDMC 

Homeopaths

9014.  SHRI GANGA CHARAN LODHI: 
Will the Minister of HEALTH AND FAMILY 

WELFARE be pleased to state:

(a) whether the Homeopathk: doctors of 

N.D.M.C. are alk)wed to visit patients at 
home;

(b) if so. whether the Homeopathk: 

doctors of N.D.M.C. are getting conveyance 
albwance to visit the patients at home; ar)d

(d) if so, the details thereof and if not. the (c) if not, the reasons therefor?


